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Foreign Aid from Oil Rich CountitfM
905. SHRi R. KOLANTHAIVBLU: 

Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleas
ed to state:

(a) the quantum of aid received 
from the oil rich countries of the 
Middle East during the last three
years;

(b) whether Government propose 
to secure increase in the flow of such 
aid; and

ic) if so. the sa lien t fe a tu res  <>f 
such  a p ro p o sa l?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI
H. M. PATEL); (a) to (c). An assis
tance of Rs. 788 crores has been re
ceived from OPEC countries in the 
last three years. Proposals relating 
to similar assistance for future have 
not been finalised.

Autonomons Status of Reserve Bank 
of India

906. SHRI CHITTA BASU: Will the 
Minister of FINANCE AND REVENUE 
AND BANKING be pleased to state:

(a) whether Government propose 
to make the Reserve Bank of India 
tr u ly  autonomous'; and

(. b) if so. Government’s proposal in 
thi* respect?

T H E  M IN IS T E R  O F  F IN A N C E  A N 1; 
REVENUE AND BANKING (SHRI
H. M. PATEL); (a) The Reserve B a n k  
o f In d ia  is a sep a ra te  s ta tu to ry  and 
au to n o m o u s in stitu tio n  w h ic h  fu n c 
tio n s within the fr a m e w o r k  o f th e  
R e s e r v e  B a n k  o f  In d ia  A c t, 1934. T h e  
superintendence of its affa irs  is vested 
in the Governor and the Board of 
D ire c to rs  nominated by the Central 
Government. As the country’s 
principal monetary and credit autho
rity, the Bank functions with due 
regard to Government’s policies.

(b) Does not arise.




